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CHAITRA. 19, 1886 (SAKA) 

Shri Surendranath D.ed1 
(Kendrapara): Why not the Minister 
of Parliamentary Affairs? 

Mr. Speaker: That does not matter 
now. It was his Department and he 
bas done it. 

The question is: 

"That the members of this 
House do proceed to elect in the 
manner required by paragraph 1 
of the motion adopted by Lok 
Sabha on the 20th November, 
1963, ten members from among 
themselves to serve as members of 
the Committee on Public Under-
takings from the 1st May, 1964 
for the duration of the present 
Lok Sabha." 

The motion WeIs adopted. 

Shrl KanUllgo: Sir, I beg to move: 

"That this House recommends to 
Rajya Sabha that they do nomi-
nate five members from Rajya 
Sabha to associate with the Com-
mittee on Public Undertakings 
-of the House from the 1st May, 
1964 for the duration of the pre-
sent Lok 'Sabha and to communI-
cate to this House the names of 
the members so nominated by 
Rajya Sabha." 

Mr. Speaker: The question is: 

"That this House recommends to 
Rajya Sabha that they do nomi-
nate five members from Rajya 
Sabha to associate with the Com-
mittee on Public Undertakings 
of the House from the 1st May, 
1964 for the duration at the pre-
~ent Lok 'Sabha and to communi-
cate to this House the' names ot 
the members so nominated by 
Rajya Sabha." 

TILe motion wa. adopted. 

MOTION RE: ASSOCIATION OF 
MEMBERS OF RAJYA SABHA WITH 
JOINT COMMITl'EE ON OFFICES 

OF PROFIT 

Shri G. N. Dixit (EtaWah): ~ beg 
to move: 

"That this House recommends to 
Rajya Sabha that Rajya Babha do 
elect two members of Rajya Sabha 
according to the principle of pro-
portional representation by means 
of the single transferable vote, to 
the Joint Committee on OffIces of 
Profit)n the vacancies caused by 
the retirement of Shri G. Rajago-
palan and Shri Braja Kishore Pra-
sad Sinha from Rajya Sabha and 
communicate to this House the 
names o~ the members so appoint-
ed, by Rajya Sabha to the Joint 
Committee." 

Mr. Speaker: The question is: 

"That this House recommends to 
Rajya Sabha that Rajya Sabha do 
elect two members of Rajya Sabha 
according to the principle of pro-
portional representation by means 
of the single transferable vote. to 
the Joint Committee on Offices of 
Profit in the vacancies caused by 
the retirement of Shri G. Rajago-
pal an and Shri Braja Kishore Pra-
sad Sinha from Rajya Sabha and 
communicate to this House the 
names of the members so appoint-
ed, by Rajya Sabha to the Joint 
Committee." 

The motion was adopted. 

DEMANDS FOR GRANTS-Contd. 

MINISTRY OF COMMUNITY DEVELOPMJ:N'1' 
AND COOPERATION-Contd. 

Mr. Speaker: The House will now 
take up further discussion and votin, 
on the Demands for Grants under the 
control of the Ministry of Community 
Development and Cooperation. The 
Minister is to continue his reply. 



Demands APRIL 8, 1964 for Grants 

The Minister of Community Deve-
lopment and Cooperation (Sbrl S. K. 
DeT): Mr. Speaker, Sir, in the two 
minutes that I had at my disposal 
yesterday to begin the reply to the 
debate On the Demands for Grants of 
my Ministry, I had begun by saying 
that I found it highly flattering to see 
the amazing identity of views about 
the problems, the solutions and the 
approaches to thill programme. I find 
it very comforting not because most 
of the ideas that we are trying to 
work out for making the programme 
more effectively fit in with the con-
sensus of thinking in tlhis House; but 
because the words that have been ut-
tered paying encomiwns to the pro-
gramme would be a source of great 
comfort to the vast number of people 
who, at the invitation of the Govern-
ment and on behalf of this House, 
have joined to work on this most 
difficult programme of transforming 
80 per cent of the humanity that 
dwells in this country. 

As everyone in this House is aware, 
hardly a day passes when you do not 
find virtual ourses and abuses hurdled 
from many quarters, partly based on 
ignorance and partly deliberate, at 
the failures of this programme and 
even virtually demanding the burn-
ing of the witch-doctor who promised 
the millenium round the comer. 

We have today more than 21 mil-
lions of people in the panchayats, 
elected by the people all over the 
country. We have about 2 to 21 mil-
lions of people in the co-operatives. 
We have 50,000 odd village level 
workers, young men recruited for 
their identity with the rural areas, 
and given special training over a 
period of two years without any res-
pite or even a vac,tion, and who have 
the support alongside of more than 
50,000 other workers. It is very 
neceSlilary that this large band at 
workers, officials and non-officials, do 
receive prodding from time to time for 
what they have failed to achieve, but 
they Ihould also receive simulteneous-

ly the appreciative sympathy and un-
derstanding of the herculean problems 
against which they are struggling. 

Many suggestions have been made in 
this House yesterday with a large 
number of which the Ministry is not 
only in complete agreement, but in 
regard to most of which, the Minis-
try had almost anticipated the lines 
of approach, and in the course of the 
answers, I shall try to indicate some 
of the decisions which we have taken 
and which we have implemented. 

It is a great privilege that this 
House has entrusted to this Ministry 
the responsibility of awakening 80 
per cent of India. Certainly, we 
would like to do all we can, but before 
you judge how this Ministry has func-
tioned during the last year-I sup-
POSe that is what you would be con-
cerned with-and how you would ex-
pect the Ministry to function next 
year if you can support it or prod 
it .... 

Shrt Hari Vishnu Kamath (Hos-
hangabad): If it is there next year. 

Sbri S. K. Dey: Unfortunatel,. or 
fortunately for many people, the Minis-
try will continue, and if the Ministry 
does not continue, the work shall 
continue; it can never be killed by 
anyone. 

Sbri Bar(' Vialum Kamatb: The 
work win continue, of course. 

Sbrl S. K. De7: I would, therefore, 
like to say what we have achieved 
and where the matter stands today 
after twelve years of the community 
development programme. The entire 
country today is covered by a net-
work of extension services represent-
ing the best material that we can pick 
up today out of the administrative 
and technical apparatus of Govern-
ment. You cannot get any better. 
If anybody can tell me where I can 
secure better matJeria1, I willi certain-
ly go all out to search for it, where.-
ever it is. 
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The concept that there should be 
area development. that all aspects of 
development should be taken up 
simultaneously-they are related to 
each other; they cannot be isolated 
from each other-has now been uni-
versally accepted in the country. 
The tact that you cannot run a far- ' 
flung machinery at government throu-
gh long-distance control. that this 
machinery has to be supported, check-
ed and, prodded, when need be. by a 
representative institution ot people 
has now been universally accepted. 
In ten States in the country, the pro-
gramme is already on the ground and 
in some States this new system of 
what we call panchayati raj is giv1ng 
an outstanding account of itself. I 
would ask friends in this House to go 
to the State of Maharashtra in parti-
cular and to see what is happening 
there at the ground level. see the type 
of men who have come up. I have 
made it a point wherever I go to 
shake hands with everyone as I go 
across the institutions, to find out 
what the hand teels like, is it a work-
er's hand or is it a mere parasite', 
hand? The bulk of the people who 
are coming forward are farmers, 
workers with the hands with their 
feet on the ground. Ministries at the 
Centre have begun to accept their 
responsibility for discharging their 
Ipecialised subjects .... 

'Shri Kapur SiDgh (Ludh.iana): If I 
may rise to ask for an explanation, dO 
we understand the hon. Minister cor-
r· ~tly when he says that every citizen 
iJ I this country whose hands are not 
hard and horny!s a parasite? Is that 
'" hat he is trying to say? 

SbrI S. IL Dey:' I did not mean 
tJ lilt. It is paradOxical. 

Mr. Speaker: Is he asking about 
y;embers of Parliament? 

Shri Kapur SiDgh: People outside 
also. But many Members of Parlia-
ment, Including himself, have soft 
hands. 

Shri S.K. Dey: No, No. Mine Is 
hard because I do plenty of work. 

But the hon. Member is entitled to hi. 
opinion. 

Shit Bart Vishnu Kamath: Can it 
be found from an ordinary handshake 
whether the hand is hard and horny? 

Shri S. K. Dey: Yes, it can 'be. 

Mr. Speaker: He may be allowed to 
proceed now. 

Shri S. It. Dey: The MinistI'Y' of 
Education has now taken up a pro-
gramme of primary, middle and high-
school education in terms of blocks. 
The same thing is done in terms of 
libraries, in terms of youth organisa-
tions and other activities. The Health 
Ministry is taking up today on the 
lines of the pilot project which we 
conducted years ago, the setting up-
of a primary heliith centre and sub-
centres in every block. More than 
3,500 of the first have already been 
established through the joint effort of 
the Health Ministry and the Com-
munity Development Ministry, and 
about three times the number of sub-
centres. and more are coming. Agri-
culture must come into the focus. 
That has been the consensus in this 
House and outside. For years toge-
ther, this Ministry has been heckled 
everywhere, that it is not giving due 
impetus to agricultural programmes. 
If I may express myself in my own 
way, here is a girl who was expected 
to be reared by me into an adult till 
the age of about 17, because the 'pro-
gramme of community development 
started SOon after our independence. 
I have now been able to hand over 
this girl at the behest of this House 
and of the people of this country to 
a boy belonging to the Agriculture 
Ministry, nOne other than the son of 
a sturdy and stout-hearted Minister 
such as my hon. friend, Dr. Ram 
Subhag Singh. 

Shr1 Tra&i (Debra Dun): Have you' 
taken his consent? 

Shri S. K. Dey: And this bride-
has been trained for functioning by 
the father-in-law hilnseIf, ao that she'-
could fit into the san's household. 
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Mr. Speaker: I suppose no dowry 
.has been passed. 

Shri S. K. De,.: That also has gone 
:there. 

Shrl Kapur SiDgh: Dowry might 
1have been taken, if not given. 

Shrl Bari VlsIum Kamath: That is 
unlawful and illegal. 

Shri S. K. Dey: In order to make 
.a combined impact on the programme 
of agriculture, there is now an Agri-
cultural Production Board, at this 
House is already aware, under the 
chairmanship of the tallest man in 
'this House, the hon. Minister of Food 
'and Altriculture. 

Dr. L. M. Slnghvi (Jodhpur): On 
.a point Qf order. The other day, on 
this very question you ruled that it 
i! not proper for anyone to refer to 
the stature of a man. 

Mr. Speaker: I had ruled here that 
reference should not be made to the 
-size, shap" el ". of any hon, Member. 

Shri S. K, Dey: I paid him a com-
pliment. 

Shrl Harl VishDu Kamath: It he 
refers to the tallest figure, the Prime 
Minister is the tallest. 

Shrl S, K. Dey: . The Ministry of 
lrrigation and Power, the Ministry of 
Community Development and Co-
operation, the Ministry of Food and 
Agriculture, are all functioning as one 
body to see that this wedlock does 
produce rich harvest. 

An H9Il. Member: No family plan-
ning? 

Shrl Kapur Singh: Wedlock to pro-
-duce rich harvest? 

Shri S. K. De,.: Nothing could 
have vindicated the caUSe of agricul-
ture more effectively than the pacgake 
programme, which has been under-
·taken In different parts of the country 
'On behalf of the Food and Agriculture 
Ministry. It has proved beyond any 
!Shadow of doubt that what you re-

quire In this country for Intensifying 
agriculture will be plenty of seeds, 
fertilisers, irrigation, insecticides, im-
plements, none of which today is ade-
quate for the purpose we have in 
view. Therefore, the need has arisen 
for intensification of the programme, 
and it is being intensified. -=-

As the House is aware, the Food 
and Agri&ulture MinistrY, besides 
these 15 package programme districts, 
are taking up programmes of intensive 
production of rice, millets and other 
crops. 

Shri Kapur Siagh: Can he say 
rice? 

Shri S. K. Dey: The present obli-
gation of the Community Develop-
ment Department, as I see in the con-
text of today, is to see that the Pan-
chayati Raj organisation is extended 
to all the other States, that, alongside 
Panchayati Raj institutions, other 
voluntary institutions of the people 
like youtihorgan:illati.ons, women's 
organisations, can also grow up in the 
villages to support the panchayats and 
the co-operatives both in economic 
and civic activities. 

It is the obligation of this Minis-
try to maintain, 'to promote the main-
tenance of the organisation of National 
Extension Service, to intensify train-

,,utg and education of the functionaries 
in the protrammes, both officials and 
non-officials. 

It is the responsibilitJy of this Minis-
try, the Department of Community 
Development, to see that programmes 
which are of a multi-purpose charac-
ter, which cut across a number of 
Ministries, can be taken up by this 
Ministry in 'the form of innovation, 10 
that once the effectiveness of the pro-
gramme has been established, it can be 
extended and taken up by the res-
pective Ministries at the Centre. 

. It is 'the obligation of this Ministry 
to provide incentives for .ood work 
and deterrents to bad action. It is 
also the respon.ibility of this M'inistr1 
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to take up pilot progl'lammes in limit-
ed areas on' behalf of 'the Planning 
Commission and other organisations. 

Co-operation, after five years, has 
come also to a new stage of operation. 
It has been discovered that you can-
not improve the position of agricul-
tural credit howsoever important it 
may be for agriculture unless you re-
la1e it to all the other associated sub-
jects of co-operation like marketing, 
processing etc. Even agriculture co-
operation as such depends for its ul-
timate growth on the development of 
co-operation in other sectors such as 
industries, dairying, transport, labour, 
etc., indeed in all the other fields It 
has been proved after five y~ars' 
work ... 

A. HOD. Member: The bridegroom 
bas come. 

Shri S. K. Dey: Bridegroom's father. 
!t has been proved after five years of 
work of the Ministry that it is not 
possible to help 'the weaker sections 
of the community by mere palliatives; 
we have to make a more basic 
approach to the whole question. Sim-
plification of laws and procedures have 
been taken up in all the States. It 
has been recognised that if Govern-
ment interference has to be averted 
in the operation of the co-operative 
sctor you have to have the alternative 
of feclerations of the co-operative 
institutions themselves' which could 
provide self-regulation and self-stimu-
lation. Co-operation, we have nOW 
found cannot function in no-man's 
land. On this background, I would 
like to say what we have done in 
1963-64. We have attempted to 
rationalise the structure of the CD 
movement by diverting maximum 
amount of resources out of the block 
budget to the agricultural programme 
which has the highest priority. An 
arrangement has been made in the 
Centre through which the Mlnistr:r of 
Communi'tY Development and Coope-
ration and the Mlni~try 01' 1"ood and 
150 (Ai) LSD-4. . 

Agriculture will function a. one or,. 
tor the common programme. in the 
districts. We have striven 'to 
strengthen panchayat raj institutiona 
by 'taking some steps on the recom-
mendations of study teams. One is 
nyaya panchayats. he nyaya pan-
chayat team arrived at certain very 
wise decisions in regard to the healthy 
working of the nyaya panchayats in 
future. Their recommendations are 
in the process of implementation in 
different States; they have broadly 
been accepted by all the States. The 
gram sabha team headed by 
Shri Diwakar went into the question 
of gram sabha as the basis of the 
democracy we are trying to build up. 
This again has been accepted by all 
the States. Amendments are comin, 
to ensure that gram sabha becomes 
the statutory unit and at least two 
sittings of this inStitution become 
compulsory. The panchayati raj 
finances have been studied by a team 
headed by Shri K. Santhanam and 
their recommendations are in the pro-
cess of implementation. These in-
volve additional finances. At the pre-
sent stage of Ithe operation of the 
Third Plan if, is not easy to find addi-
tional finances. Nevertheles!l the 
State Governments are trying their 
best to see what they could do within 
the existing limitation. Budget and 
accounting procedures have equallY 
been studied by oil study teaII\, which 
are again in the process of implemen-' 
tation in the States. The Ministry has 
taken up an applied nutrition pro-
gramme wIth assistance from WHO, 
UNICEF and FAO. It provides for 
setting up of ftBheries, poultry, vege-
tables, fruit cultivation, milk produc-
tion in schools and also in the villages, 
feeding school children and improving 
their nutrition, particularly of grow-
ing children and expectant mothen. 
222 blockllllre expected to be taken up 
in the Third Plan of which bout 1110 
have already been taken in hand and 
the rest of it will be implemenlted 
during the rest of the Third Plan. 
Poultry and fishery programmes have 
been taken up on an intensiVe scale 
on behalf of the two Ministries. There 
are 800 blocks of fisheries, inland 
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flsheries in particular in different parts 
of the country which have been taken 
up. The same is the case with poul-
try around big cities in India An 
attempt is being made to qet up poul-
try farms based on private and co-
operative initiative. About 350 block.; 
have already come wIthin the orbit 

.Of . this programme and more blocks 
will come in before the end of the 
Third Plan. An effort is being made to 
intensify the training programme and 
also to extend it. More training cen-
tres are coming in. In t'he centre for 
VLWS, gram sevaks and·· sevikas, in 
the centre for block development off.-
cers and others also an attempt is bE'-
ing made to see that the teachers "nd 
the trainees in the trainL'lg centres 
get proper orientation and have mc;r~ 
intimate contact with the ground by 
giving them an opportunity to work 
at least in five villages around the 
training centre fOr trying ottt all 
their ideas and study 'their reacticn& 
on the actual implementation of the 
programmes. The failure of the pro-
gramme to make a significant dent has 
been in the field of women's pro-
grammes and also in the field of 
weaker sections. I will come to that 
when I discuss co-operation. BecausE', 
so far as non-economic development is 
concerned, roads, schools and heath 
centres and sanitation-these are all 
within equal access of the weaker sec-
tions of the community. 1t is in the 
economic sector that the weaker sec-
tion requires greater help and unfor-
tunately we have not been able to ex-
tend to the weaker sections the help 
tbflt we wanted to. I will indicate 
-when I discuss co-operation as to what 

we have attempted and what we 1)ro-
pose to do. 

In 1963-64 in the field of co-opera-
tion, despite uniform cuts in the State 
budgets almost throughout the coun-
try, it would bea matter of areat 
satisfaction to this House that almost 
in every sector of co-operation. 
improvement has been maintained and. 
in some sectors outstanding achieve-
ments have been recorded. Sugar co-
operatives today are producing more-
than 21 per cent of the sugar in the 
country. It is one of the most out-
standing examples, perhaps the most 
outs\Janding example of co-operative 
endeavour in the country taking all 
the States together. It is expected 
tha tit will proceed further and I 
would discuss about it when I go to 
the question of the plan for 1964-65. 
The most outstanding achievement of 
this particular year has been in the 
field of consumer stores. As this 
House is aware, the Planning Com-
mission had allotted a special sum of 
Rs. 10 crores in order to establish 200 
wholesale co-operatives in different 
parts of the country. 

Shri Kapur Singh: Do you call 
these things co-opera ti ves or public 
undertakings? 

Shri S. K. Dey: They are co-opera-
tives,and if the hon. Member is 
interested, I would quote to him the 
names of the institutions where he can 
go to, and see for himself whether 
they are co-operative enterprises or 
public undertakings. I would suggest 
that he might go to Jullundur, in his 
own State, where he would see the-
outstanding work being done ·by co-
operatives run by the people them-
selves. Now, there are 218 co-opera-
tives as against 200 wholesale co-
operatives which we set as our target. 
There are more than 3,000 retail socie-
ties. Starting with only a few lakhs 
of rupees as the total turnover of 
these stores, in the month 'Of March 
this year we expect a total sale by 
these wholesale storee to the extent 
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of about Rs. 4 crores. In the month 
of February last, it was more than 
Rs. 3 crores. We expect that by the 
end of the year 1964-65, the consumer 
co-operatives sector should account for 
a turnover of nearly Rs. 100 croret!. 

Shrl Jashvant Mehta: We want to 
know about quality change; not tile 
Quantity. 

Shrl S. K. Dey: I am coming to 
quality also immediately when I 
discuss the programme for 1964-65. 
Co-operative training and education 
has made further progress during the 
year. De~fficialisation of the move-
ment of education which was the goal 
set up, under which the co-operative 
unions in the States and the National 
Co-operative Union were expected to 
undertake all programmes of educa-
tion and training, is already making 
headway in the States, and the entire 
programme is being run by the 
National Co-operative Union either 
directly by itself in the States or 
through the State co-operative unions. 
The failure, here again in the field of 
co-operation, has been in the weaker 
section, and the marketing and pro-
cessing other than sugar has not made 
the headway which we wanted! 
Therefore, in the year 1964 we want 
to go all out for programmes which 
will tackle some of the weaknesses in 
the movement both in CD as also in 
co-operatien. 

Shri Hari Vishnu Kamath: Sir, on 
a point of order. I am sad to note, 
and I am sure you share my feeling, 
that there is no quorum when the 
Minister is speaking. We must have 
quorum; you will agree, surely. 

Shri Nath Pal (Rajapur): At least 
when the Minister is speaking. 

Shrl Hari Vishnu Kamath: He is 
making an interesting speech. 

Shri -Nath Pal: On so vital a sub-
ject as Community Development and 
Co-operation. 

Shri Harl Vishnu Kamath: About 
the gra!lll-roots of democracy. 

Mr. Speaker: The bell is beinl run,. 

Shrl Hari Vishnu Kamath: The 
Congress Party cannot provide a 
quorum for its own Ministers! Has 
Parliament come to such a pass? The 
Minister of Parliamentary Aftair. 
must see that at least when a Minis-
ter speaks there is quorum. 

The MiDister of Parliamentary 
Aftairs (Shri Satya Narayan Sinha): 
Do not try to add insult to injury. 

Shrl Harl Vishnu Kamath: What is 
the insult, and what is the injury? 

Shrl Satya Narayaa Sinha: If the 
hon. Member does not understand the 
insult which is caused to the Mem-. 
bers generally, I cannot help. 

Mr. Speaker: Very well; there is 
now quorum. I am not concerned 
with other matters. The hon. Minis-
ter may continue his speech. 

Shri S. K. Dey: There has been a 
uniform corurensus in this House and 
outside that Panchayati Raj is a basic 
institution for building up and streng-
thening our democracy and that it 
should be set in proper ordl':'. We 
have, theretDre, decided this year to 
establish a consultative council attach-
ed to the Ministry of Community 
Development to advise the Ministry 
011 the manner in which Panchayati 
Raj should develop and the failings 
that come up in the Panchayati Raj 
movement should be corrected in 
time. 

Shri Kapur Singh: Are we to take 
it that so far the work has progressed 
without any proper advice? 

Shri S. K. Dey: . There has been 
considerable volume of advice both 
from this House as also from the press, 
from the public, but we wanted an 
institutional forum speCifically ear-
marked for advising the Ministry on 
community development and taking 
abiding interest in it outside the 
forum also. This forum, I would like 
to assure the House with your permis-
sion, Sir, will have representatives 
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from the entire spectrum of the politi-
cal, economic and social life of this 
country, . . 

Shri Kapur Siagh: That is good. 

Shri S. K. Dey: ... so that Pan-
chayat Raj will have an opportunity 
to secure advice for growing as a 
national movement and not as a move-
men t of any particular group of peop1'e 
in the country. 

Shrl Kapur Singh: Nor any parti-
('ular party. 

Shri S. K. Dey: Or any party. It 
was suggested yesterday that the 
elections to the panchayats must be 
on proper lines. Many han. Memhers-
Shri Jashvant Mehta and Shri Barish 
Chandra Mathur, especially-objected 
10 different patterns obtaining in 
different States. We anticipated the 
views of this House and appointed a 
little while ago a study team headed 
again by Shri K. Santhanam to study 
different aspects of the question of 
election, including an independent 
EIE'Ction Commission. TJ(e study will 
also include how the we~er sections 
of the community can be represented 
at the panchayat level, block pancha-
yat samiti level and the zila parishad 
level and all the other related 
Questions. 

Many questions were raised on the 
subject of correct functioning of 
Panchayati Raj in regard to its 
finances: accounts and expenditure. 
Shri Kapul'Singh was very critical 
about some of the malpractices. Here 
again, it will appear we anticipated 
the reactions and the advice of this 
House. We had discussed this ques-
tion with the Auditor-General and he 
has agreed to loan one of his very 
senior officers to head a study team 
for studying the accounting proce-
durell and audit that now obtain in 
the . dUferent States and what theBe 
IIl10uld be. 

13.00 h.rI. 

[MR. DEPUTY-SPEAKER in the Chair] 

We created last year, as this House is 
aware, what we call the village volun-
teer force and the defence labour 
bank. They have been linked up today 
as one organ. We wish to see that 
tihe labour donated by these volun-
teers can be utilised' fully and caa 
be promoted and accelerated further. 
For this purpose, "fforts are be-
ing made to link up the work of 
the defence labour bank with the 
rural works programme which are 
now being handled by the Planning 
Commission. We propose during the 
next year to strengthen further and 
consolidate the applied nutrition pro-
gramme, which I mentioned earlier, 
and have more of eggs, poultry, fish, 
vegetables and fruits in concentrated 
blocks all over the country. 

Shri Rang-a: How much more to be 
spen t on this? 

Shri S. K. Dey: This money is being 
sppnt by the FAD. WHO and the 
UNICEF <lnd they are closely involved 
in the programme with their officials. 
Ohviously no programme can be 
implemented wit"out a capital in-
vestment. If we wish to reclaim thl! 
tanks, if we wish to stock them with 
fish, if we wish to supply eggs and 
birds to the people, all these require 
money and money has to be found. 

We propose to strengthen the traIn-
ing and education programme in the 
next year by esta·blishing four centres 
fo~ the training of workers in the 
tribal blocks, also by expanding the 
training centres for block develop-
ment officers and also by expanding 
the training facilities for panchayati 
raj functionaries. Youth and women's 
programme also is expected to be 
intensified by involving them in this 
particular programme of a,plied 
nutrition work, because you cannot 
keep the poultry birds in the house 
without the care of women In the 
house. 
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In the field of co-operation, a ques-
tion was raised by my friend, Shri 
Kamath, about quality in the consu-
mer co~operative movement. We are 
setting up a management training 
institute in Bombay for the time 
being. We are securing trained 
experts from different countries of 
the world, who have had experience 
in the consumer co-operative move· 
ment to advise and help us in these 
training projects, because training 
particularly at the whole-sale level is 
a very complex matter and it involves 
many specialised operations and can· 
not be tackled on generalities. 

Yesterday Shri Brahm Prakash 
made a most welcome suggestion that 
we should re-think the whole position 
of the co-operative movement in agri-
culture and not merely think in terms 
of credit. 

Shri Ranga: So that there may not 
be any b:ack-marketing. 

Shri S. K. Dey: That part, I think, 
my hon. friend can deal with himself. 

Shri Ranga: I know so much about 
it as yOU do. 

Shri S. K. Dey: Shri Brahm 
Prakash mentioned that we should 
start marketing and processing. 

Shri Ranga: He is the best authority 
now! 

Shri S. K. Dey: This view Wal 
shared by a large nl1mber of co~ 

operators in this House-Mr. Fi!rodia, 
Mr. Gaurl Shankar, Mr. Digambar 
Singh, etc. They are all co-operators 
of long standing and they share this 
view. We propose to connect the 
producer with the consumer. There-
fore, this consumers' co-operative 11 
being developed through an all-out 
effort. The consumers' co'-operatives 
will make a demand on the proces-
sing units for processed food products. 
The processing units will make a 
demand on the marketing units. The 
marketlnll units will make a demand_ 

sale of the produce and also for sup-
ply of services and other wherewithal 
for agriculture. 

We have handled last year about 
Rs. 185 crores through the cooperative 
marketing sector. We propose dur-
ing the next year to intensify our 
effort:; in the processing and market·· 
ing field and also consolidate and 
strengthen the consumers sector. 

8hri Hari Vishnu Kamath: Beware 
of bogus cooperatives. 

8hri S. K. Dey: Wherever there are 
bogus cooperatives, they will be cor-
rected. Of course, in this vast coun-
try of ours with 550,000 villages, there 
are bogus people and there will be 
bogus cooperatives. 

Shri Brahm Prakash (Outer Delhi): 
Also bogus parties. 

Shri Hari Vishnu Kamath: 'l'he 
biggc:;t bping the Congress. 

Shri 8. K. Dey: In the field of 
self-regulation. of the cooperative 
movement, a very serious effort will 
be made during this year to build UP. 
apart from the National Cooperative 
Union, tihe National Marketing Fede-
ration, the National Sugar Coopera-
tives Syndicate and the National Land 
Mortgage Bank Federation. We shall 
build up, based on State federations, 
a National Dairy Federation, a Natio-
nal Consumers' Federation and what 
1 know I would not please my cRtC'e-
med friend, Shl'i Ranga, a National 
Federation of Cooperative Farming. 
Last year at the time of thf-' debate on 
the budget, he mentioned that the 
cooperative fanning progr&mme Wall 
already dead. At that time, r promi-
sed him that next year we expect to 
achieve another thousand coopera-
tive farms 01' so. We have achieved 
near about tlhat number. I know he 
may question the quality. Therefore, 
we have appointed also a study team 
headed by no less a person than Prof. 
D. R. Gadgil, a cooperator of eminent 
reputation and experience from 
Poona, to go into the whole question 
01 cooperative fanning and see whe-
ther tho mnnomtiug b=oj-. h 11 S 
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Shri Bari Visluau Kamath: He 
not a farmer, 1 think. 

for Grants 9891 

Shri S. K. Dey: He has been deal-

ing with and working with farmers. 

He has imbibed the qualities of the 

farmer. 

Yesterday, a reference was made by 

some hon. Member aibout the Bhar-
gava Committee and the report on 

Scheduled Castes and Scheduled Tri-

bes. iI think it was Shri D. J. Naik 

who referred to it. He has been a 

champion of the weaker sections for 

all t~ese years. In fact, at eve17 

meeting of the Consultative Commit-

tee which we have he never fails to 
repeat this particular emphasis. J 

know it will be of some satisfaction 

to the House to know that the Home 

Ministry has now decided to transfer 

to the co-operative department about 

Rs. 8 crores fOr the next two years tOr 

special co-operative assistance to the 

Scheduled Castes and Sclheduled Tri-

bes. We have allotted Rs. 1 crore to 

the Sarva Sewa Sangh to be utilised 

in .(1r~mdan villages, particularly tor. 

asslstmg both individually and collec-

tively the weaker sections of the com-

:nunity who are there predominantly 

ShriRaap: 
is a farmer. 

The Minister himself 

Shri S. K. Dey: Of cOurse, I am. 

The hon. Member may come to my 

House and I will show him the poul-

try, fishery, vegetables, the lrui~ 

garden and everything including flo-

wers. 1 would like him to criticise 

me on my farming operations in my 

house. J; will invite him and any 

other person who disbelieves or dis-

putes it to come and see. Of course, 

it is not an exhibition; it is meant for 

consu.mption. 

Coming to the weaker sections, we 

tried according to tihe reCOmmenda-

tions of the Mehta Committee to pro-

vide special funds to the central co-

operative banks and the primary co-

operative societies to make an out-

right grant for assistance to the 

weaker sedions of the people. We tri-

ed through the cooperative farming 

programme to spread it out through-

out the country, in all the villages, and 

pick up the marginal landholders and 

the landless people, througih the lab-

our cooperatives. We tried to pro-

vide special assistance to the landless 

people in the villages. Some assis-

tance has percolated through these 

processes, but in this vast country 

considering the vast number of pe0-

ple who are involved, it has hardly 

touched the fringe of tihe problem. 

Therefore, during the year 1964-65 we 

wish, apart from the programme I 

have just outlined about . consolida-
tion and strengthening of some of the 

work, to go all out, in the same way 

as we went out for the consumers' 

co-opEratives, to build up a .sector of 

co- ,:rative movement for the wea-

In the gramdan village. We are also 

taking up with the assistance Of the 

Khadi and Village Industries Board 

special programmes such as can help 

these sections of the community. 

Shri Harl Vishnu Kamath: 
about the mtarat Sewak SarnaJ 
the Sadhu Samaj? 

What 
and 

Shri S. K. Dey: 
come in their stride. 

They will also 

Shri Ranga: That will complete the 
holy trinity. 

Shri S. K. Dey: The trinity is com-

plete with the village panchayat, the 

.sahakari samaj and tlhe s&muhik vikas. 

You cannot have anything further. 

it wUl allay this ,kind of fears and 
doubts to the contrary. Why I place 

~uch emphasis on poultry and fishery 

IS because th.ese are subjects which are 

usually handled by the relatively 

weaker sections of the people in the 
villages. 

Shrl Ranga: And tihe accountin. 
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8hri S. K. Dey: Even though there 
are many fciends who hail from pre-
dominantly vegetarian areas like 
Gujarat and Maharashtra .... 

Shri D. J. Naik (Panchmahals): 
The tribes are not vegetarians; they 

~.all non-vegetarians. 

Shri S. K. Dey: In spite of there be-
iJ;lg many hon. friends who hail from 
these areas which are not very hap-
pily disposed towards programmes of 
this nature, I would only like to add 
for their information, if they at all 
need this information, that there is a 
thing known as vegetarian egg which 
is more vegetarian than the leaf on 
the ground. Once it is tasted, it will 
never ·be left. If even these vegeta-
rian eggs are objected to, the members 
ape most welcome to export those 
eggs and the other poultry products 
and fish for the people in the big 
cities who ha,ve no discrimination bet-
ween vegetarian and non-vegetarian 
food. 

Shri Harl Vishnu Kamath: I would 
req·uest the hon. Minister to state as 
to how we can distinguish ,between a 
vegetarian egg and a non-vegetarian 
egg, between a fertilised egg and a 
non.fertilised egg, in the market. 
That is the difficulty. 

.shl'l S. K. Dey: In the market it is 
not possible to distinguish between 
them. [or there is really a consensus 
of opinion, we should be quite pre-
pared to grade the eggs and provide 
for vegetarian eggs separately from 
the non-vegetarian eggs just as vege-
tarian food is provided distinct from 
non-vegetarian food when food is 
served . . . (Interruption) . 

Dr. L. M. SinJrhvl: Sir, there is a 
con1radiction in tenns. There is noth-
ing like vegetarian eggs as such. They 
are non-fertilised eggs. 

Shrl S. K. Dey: Anything which 
cannot lead to life is vegetarian. 

Shrl Hari Vishnu Kamath: VegetabJe 
has life. Who says that vegetable has 
~o lite? 

Dr. L. M. SfDghvl: He may better 
ask his colleague in the Agriculture 
Ministry. 

Shri Hari Vishau Kamath: May I 
ask you, Sir, to come to the rescue of 
the House? May I know whether 
"vegetarian egg" is not as much a mis-
nomer as "vegetable ghee". 

Shrl S. K. Dey: Well, it is not. 

8hri D. J. Naik: May ~ know whe-
ther an overall guarantee to the ex-
tent of 15 to 20 per cent will be given 
to the central financial agencies out 
of Rs. 8 crores set apart for the next 
two years by the Home Ministry? 

Shri S. K. Dey: That is a matter of 
detail. How that money is to be 
spent, whether it wm be through the 
national federations or through the 
State federations or others is a mat-
ter of detail which can Ibe discussed 
in the Ministry and decided. 

Shri Ranp: This department is 
also a matter of detail; why bother? 

Shri S. K. Dey: We are also think-
ing very seriously and also certain 
friends both at home and abroad, as 
to the feasibility of a new programme 
for the weaker sections, a new pro-
gramme of co-operatives at the level 
of the gram sewaks circle, for, say, 
about ten villages, an agro-industrial 
labour co-operative for the nandless 
and the ma~ginal landholders who 
will be assisted .particularly for deve-
loping poultry, fishery, vegetables 
and fruits and also for selling their 
labour for public works lboth within 
the panchayats and outside in an or-
ganised way. This programme will 
be ta·ken up on a pilot basis during 
this year. The exact shape that 
it is to take is now under discussion 
with various agents. 

Shri Harl Vishnu Kamath: Is there 
a pilot prolect anywhere? When will 
it be taken up in all the States? Is It 
being taken up in Madhya Pradesh? 
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Shri S. K. Dey: There are a certain 
number of points that were raised by 
hon. friends in this House yesterday 
on the subject of community deve-
lopment. It was mentioned by Shri 
.Jashvant Mehta that the pay scales 
and quslifications of gram sewaks 
must be improved. He also said that 
there should be adequate opportuni-
ties for promotion to the gram 
sewaks. This is a subject which has 
been exercising the Ministry for a 
~ry long time. Indeed, 1Jhere is al-
ready a programme for securing 
higher qualifications for the gram 
sewaks in rural institutes, in univer-
sities and agricultural colleges a t the 
expense of the Central Government 
under a special programme assisted 
by the Ford Foundation which is in 
operation. 500 gram sewaks are being 
trained or will be trained during the 
Third Five Year Plan. Already near 
about 300 or more are undergoing 
that training. Quite an appreciable 
number of gram sewaks have been 
promoted as extension officers and 
also as block development Officer!. 
But, naturally, the number of (]Tam 
sewaks being as bi.g as it is, it is not 
possible overnight to secure the pro-
motion for all of them or the bulk of 
them. 

Shrl Barl. Vishnu Kamath: What 
about the village volunteer force? 

An Hon. MeJJ1ber: What about their 
grades of pay? 

Shri S. K. Dey: That also will be 
taken care of. 

It was mentioned yesterday by 
Shri Gajraj Singh Rao that the Minis-
try Mould have powers to ensure uti-
lisation of funds allotted for its own 
programmes by the State for the spe-
cial purpose for which they have 
been aUotted. This is being achiev-
e(t by issuing instructions to the 
States that funds meant for agricul-
tural programme in a community 
d~velopment block will not be uti-
lised for anY other programme, th~y 
will not be diverted. 

Shr! liar! Vishnu Kamath: There 
will be no diversion? 

Shri S. K. Dey: No. 

siirt Har! Vishnu Kamath: 
good. 

Very 

8hri S. K. Dey: It was mentiQned 
by Shrimati Akkamma Devi that 
mahila. mandals are to be activised. 

An Hon. Member: Are they dfad 
now? 

Shri S. K. Dey: Well, I have al-
ready mentioned that they will be 
activised through some of these pro-
grammes. 

Apart from this, there 1s a large-
scale programme which lS bemg en-
visaged under the Khadi and Village 
Industries Commission tor every 
block, apart from the sewing machines 
and other things which we propose to 
give. 

Shri Jashvant Mehta (Bhavnagar): 
Regarding the Social Welf.are Board, 
is it the plan of Government to co-
ordinate its activities with t,hat of 
Community Projects? 

8hri S. K. Dey: Yes, Sir. The Social 
Welfare Board and t·he Community 
Development Blocks are working in 
very close co-ordination at the Centre 
and also in some of the States. There 
has ,been complete co-ordination 
achieved. The Secretary CJIf the Social 
Welfare Board in a number of State. 
is the women welfare organiser res-
ponsible for women's programme in 
the CD blocks. ThUB a common func-
tionary is functioning in both the 
organisations and, in that way, bring-
ing about a unified approach. This is 
being extended to other States also. 

Shri Harish Chandra Mathur yes-
terday was very particular that w~ 
should study the question of elec-
tions. I have already mentioned what 
we are doing about studying the elec-
tion business and to arrive at an alt.-
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India approach to it which will lead 
to healthy development of pancJlayati 
raj. We are particularly eager that 
there should be independent resources 
to the panchayats. Some States have 
already been attempting to give these 
resources. Others are also thinking 011 
that line after the study team report 
headed by Shri Santhanam was re-
mitted to the States. ..This is a ques-
tion that is being discussed and a 
decision will be taken finally when 
we meet the State Ministers of Com-
munity Development in the month of 
May. 

Shri Shree Narayan Das had been 
a member of the same team. He was 

. objecting to the time that W[.s being 
taken in implementing that report. I 
can only say that at this stnge of tDe 
operation of the Third Plan it is not 
easy to find additional resources out-
side the State ceiling and outside the 
Central ceilinrJ. It is one of the handi-
caps. But we have no doubt that 
from the fourth Plan there will be 
some secm ement of finance provided 
to panchayati raj almost in all the 
States. I 1hink that will also satisfy 
my hon. fr lend, Shri Ranga, who has 
been agita ling this question that it 
!hould not be the handmaiden of the 
State Governments, completely de-
pendent on them. 

Shri Barish Chandra Mathu! 
(Jalore)"! That is possible only when 
you give them a C()nstitutiona! posi-
tion and there is real transfer of 
power. 

Shrl S. K. Dey: I am CQrning to 
that. This is a question which has 
been agitated sometimes within this 
House and also many a time outside 

• this House, in public forums, in sern}... 
nars that 1:he Constitution must pro-
vide a distinctive position responsibi-
lities powers and obligations to the 
panchayati raj institutions, to each of 
the tiers, specifying its relationship 
with the higher institution at the 
State level and the Central level. 

You will appreciate, it is not possi-
ble to briT,g about an amendment of 

the Constitution that easily. There 
has to be a consensus of public opi-
nion powerful enough to exert itself 
on the Government before the Gov-
ernment can take that step. 

Shri SbiDkre (Marmagoa): Is he 
voicing the view of the ruling party? 

Shri S. JL Dey: I do not know. 

Sbri Hari VilIhDu Kamatb: Is it the 
personal opinion of the Minister or 
that of the Government? 

Shri S. K. Dey: I would say that 
any amendment of the Constitution 
requires for its passing in Parliament 
here, as also in the State Legislatures, 
an alert public opinion in favour of 
that amendment. 

Dr. M. S. Alley (Nagpur); May I 
ask one question? When the pancha-
yati raj scheme was introduced, was 
public opinion not consulted? Was it 
not known to Government before these 
steps were taken? Now why should 
they want to know the public opi-
nion once again before taking that 
step? 

Shri Barish CbaDdra Matbnr: Do 
yOU not see the public opinion ex-
pressed here? 

Shri S. K. Dey: The han. Member 
is ignoring the fact that while the 
Constitution demanded that pancha-
yats should be developed, it did not 
go into the details of ijle question u 
to how it should be developed. I would 
refer the hon. Member to the proceed-
ings of the Constituent Assembly, to-
wards the end of it. It was realised 
in the Constituent Assembly that ade-
quate place had not been given to 
panchayats and panchayati °raj insti-
tutions but it was too late at that time 
to reverse the whole process. There-
fore, the consensus of opinion at that 
time was that we would provide a 
niche in the Constitution, giving . a 
place to the panchayats; let the future 
take care of the trend of development 
that should take place In panchayatl 
rar in India. 
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Shri Jashvant Mehta: In the Udai-
pur seminar one of the recommenda-

·tiona was that the Constitution should 
be amended and a proper place 
should be given to panchayati raj. 
What was the viewpoint of the Min-
ister? WhE I is the present difficulty 
in implementing the programme, what 
is the nee d to amend the Constitu-

-tion and 11\ hat are the difficulties? 

Shri S. K. Dey: I do not want to 
get into this discussion now because 
we could in fact have a full day's 

·discussion on that very subject itself. 
Probably some time some hon. Mem-
ber may take the initiative to initiat'! 
a discussion in the House. So far as 

-my personal opinion is concerned, I 
,am convinced--Shri Mathur men-
tioned it yesterday and some hon. 
Members also shared that view-that 

. you cannot have democracy secure in 
this building, known as the Parlia-
ment House of India, unless it 
is rooted in institutions of the people 

. all along right up to the village level. 

8hri Ranga (Chittoor): You want 
guided den locracy? 

Shri S. K. Dey: I am not lalkinl: 
·of guided democracy. 

Skri Barish Chandra Mathur: The 
·democracy which Gandhiji preached. 

8hrl Ranga: My hon. friend was 
referring to another amendment of 
the Constitution. May I point aut . . 

Shri S. K. DjI¥: I know the han. 
:Member opposite would be frightened 
at the very prospect of going to the 
people because it will mean that his' 
constituents will be completely un-

·dermined. 

Shri Ranga: The constitution is not 
like an ordinary law. 

Shri S. K. Dey: I am not going into 
this question now, because it is not 
possible for Us to discuss it at this 
stage. Unless there is sufficient pres-
stire on the Government to bring that 
amendment, we cannot take the initi-

; ative in this matter. 

SJarI IIIiri Vishnu Kamath: Educate 
the public. 

Shri S. K. Dey: Yesterday, Shri 
Kapur Singh referred to the 

. findings of the Rajasthan uni-
versity. But that was anitiated on be-
half of the Community Development 
Ministry and the findings themselves 
say that panchayati raj has brought 
up a n:ew type of rural leadership 
and that a section of the society has 
been able to get adequate represen-
tation at the panchayat level, but 
not so at the higher level. That is 
exactly what we wish to have. 
Therefore we have remitted this 
particular question also to this com-
mittee headed by Shri K. Santha-
naJll. 

On the co-operative side, there 
was almost uniform criticism in this 
HOUSe in the past on the subject of 
interest rates. Shri Gauri Shankar 
Kakkar suggested that the intere~t 
rates in the co-operative sector must 
be reduced. J have discussed this 
question many a time in this House 
and I have here before me a list of 
the interest rates usually charged by 
co-operatives in different States. 
The only States where the interest 
rate is higher than 7 to 8 per cent 
are Madhya Pradesh-9 per cent; 
UP~t per cent and West Bf>ngal-
8 per cent. 

Shri RaDp: They_ get it at 1l per 
oent from the Reserve Bank. . 

Shri S. K. Dey: That also I have 
explained. It is not 1 i per cent It 
is 21 per cent. But the entire money 
is not Reserve Bank's '11oney. About 
halt the loan is from the Reserve 
Bank's resources and the other half 
is trom public resources which hav. 
to be paid for at normal prevailin, 
rates o'f i·nterest. 

Shri R.anga: Then let it be pooled 
together. 

Shrl S. K. Dey: Therefore the two 
have to be p001ed. 
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Sbri Kashl. Ram Gupta: (Alwar): 
'The apex banks should go. 

Shri S. It. Dey: Automatically, as 
:soon as it is pooled, the average rate 
.of interest comes to about 3i per cent. 
Then you have the apex institutions. 
.the central banks and \he primary 
banks. 

. ISJui JashvaDt Mehta: For providing 
.cheap credit the number of agencies 
.should be reduced. 

8hri S. K. Dey: We are trying to 
prevail on the States I have just now 
mentioned to reduce their rates ot 
:interest to 71 or 7 per ~ent. 

Shrl Kashl. Ram Gupta: What about 
the number of agencies to be reduc-
,ed? 

Shri S. K. Dey: Also, we propose 
to examine whether. in those States 
where the cooperative structure at 
the bottom level is not in a position 
.to cope with cooperative loans with-
'out a hi'b degree ot interest. some 
intennediate institution may not be 
-eliminated. That is a question that 
·ts under study. 

Shri Firodia had mentioned about 
·9rice fluctuation tund. We are nrovld-
ing it this year and We propose as an 
experimental basis to start outright 
purchases in 750 societies. We have 
provided about Rs. 60 lakhs for this 
'purpose. If this experiment turns 
.·out to be as effective as we wish it 
'to. this programme will be e..q>anded 
'further as last as we can find the re-
'sources and as fast as the movement 
can take care of. 

Sbri Barf Vishnu Kamath: If it 
'fails unfortunately? 

Shrl 
some 

ifound. 

S. K. Dey: If 
other method ,has 

it fails, 
to be 

Shrf Shinkre: A new experiment 
'will be tried. 

Shri S. K. Dey: We !lave to tI-y 
new experiments; there is no other 
alternative.' When you deal ",·ith 
people and programmes. different 
fIperjment. have to be tried out. 

Shri Bart Vishnu Kamath: Pragma-
tic approach. 

Shrl S. K. Dey: Coming to the ques·· 
tion of audit. Shri Brahm Prakash 
and Shri Shree Narayan Das men-
tioned practLcal:ly that there sho\IILd 
be independent audit of co-operativE> 
activities. That is what -ve have 
been attempting to see. namdy. thal 
every State has a separate audit or-
ganisation. 

:Shrf Ranp: Independent of the 
State Government controL 

Shri S. K. Dey: It is very difficult 
to conceive of anything completely 
independent of Government .... 

Shri R.Iinga: That is exactly where 
the troUJble comes in. 

Shri S. K. Dey: .... because ulti-
mately the Government has to ap-
point even a separate body. Therefore 
a certain amount of dependence will 
have to be there. You cannot com-/ 
pletely eliminate it. . '" 

Shri Ran&'a: The Auditor-General i~ 
not dependent upon your Gove~k 
ment. ::;'c 

Mr. Deputy-Speaker: The runnini" 
commentary should stop. ' J' 

Shrl Bad Vishnu Kamath: We are 
'helping him. 

Shrl S. K. Dey: We are trying to 
ensure that in every State an agency 
which will be compltely mdependent 
of other agencies of Government will 
try 110 audit the cooperative activities 
and cooperative expenditure in the 
State and it will be directly responsi-
ble to the Registrar 'loS a statutory 
authority. If we can achieve this. 
this will be an intermediate stage. 
Even this is proving difficult. There-
tore at this moment if we try to be 
more radical, there is going to be 
more trouble. 

Shri Brahm Prakash was particular 
that there should be a methOd found 
for integrating the different types of 
cooperative activities. We :Ire huild-
ing up different cooper,atiye federa-
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[Shri S. K. Dey] 
tions. The National Cooperative Union 
is there to provide the forum to which 
difterent types of cooperative people 
can send their representatives for 
arriving at an identity of common in-
terest. I wl;>uld, therefore, remit the 
problem he posed' to me today to him 
as the General Secretary of the 
National Cooperative Union. l'f any 
financial, administrative or technical 
assistance is called for, the Govern-
ment· will be very happy to assist 
him .. 

As I said earlier, the Education 
Ministry, the Health Ministry, the 
Agriculture Ministry, the Irrigation 
and Power Ministry, the Communica-
tions Ministry, the Information and 
Broadcasting Mi'1istry a1'" Rll taking 
up programmes specifl.,~a;lv earmarked 
for rural areeS in terms of the blocks. 
Rural India which was not in the 
focus 12 years ago has come in to the 
focus at last. Every Ministry has a 
programme. Even thp Ministry of 
Irrigation and Power which used to 
confine its activities to big schemes 
and big cities . ' . 

8hri Y. S. Chaudhary (Mah!!ndra-
grah): What is the common ground 
for these various ministries? 

Shrl Bari Vishnu Kamath: The 
Minister's persuasion. 

8hri Bari Vishnu Kamatb: We 
ure ,glad, yOU have persuaded them 
all to eome to your rescue. 

Shri 8. K. Dey: Shri Kapur Singh 
yesterday mentioned about 'he throe 
pillars. 

Shri Bari Vishnu Kamath: T did 
not speak at all. I did not participate 
in the debate. 

Shri 8. K. Dey: I said, Sardar 
Kapur Singh. 

The Deputy Minister in the Minis-
try of Community Development and 
Cooperation (Shri B. 8. Murthi)~_ 

Not Kamath Singh but Kapur Singh. 

Shri S. K. Dey: Samar Kapur Singh 
was particular to mention the three pil-
lars of democracy which we are trying 
to build up, TheSe three pillars have 
come to stay, whether the Ministry 
stays or does not stay because once 
peoples' institutions come into being 
they never go out in a democracy. 
Until democracy is subverted no one 
can touch those institutions again. 
You can interfere with them but yOU 
cannot eliminate them. We know, 
many bad things are taking place in 
the cooperative movement, in the 
community development movemc:nt 
and in the panchayati raj institutions 
and I would not say that we do not 
have bogus as well as bad institution!!'. 
After all, this country contains all 
variety of people, 

An Bon. Member: All countries. 
8hri S. 1[. Dey: All countries. There-

fore at some place or other there will 
be bad people who will come in power 
and the only corrective is that 'th& 
people will find them out soon and' 
reject them &t the next opportunity. 

Shrt Bart Vishnu Kamatb: I am 

Shrl 1$. K. Dey: All these mirist-
ries have to fUnction through spe-
cialised agencies in the block because 
at the block level there is a common 
organisation, at the district level 
there is the Zila Parishad and all the 
representati\les of the different agen-
cies are functioning together as a part 
of a team. Therefore, the Ministry 
comes in because it is the Ministry of sure, they wUl. 
Panchayati Raj ensuring that t.. .... ere is Shrt S. K. DeY: Also, continuing 
propel' coordination at t'le ground vigil from the Ministry, from the 
level and proper responsiveness fr::.m State Government and on the part of 
institutions below to take adv.antage State Legislatures and Parliament 
of the assistance given by the different bringing the malpractices to the 
ministries through their count~rp8rts notice of the Ministry here or the 
In the States.u ...... ,_,._.~ __ ~'''''''''''''''''_~~;i;;.'; •• · •••••••••• 
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Shri Barl Vishnu Kamath: We 
.have been doing that. 

Shri S. K. Dey: It is almost like 
·a deluge. After a deluge, vou know, 
:you always have the filth and every-
thing coming to the surface and you 
also sometimes have epidemics. It is 
inevitable that a:fter the deluge that 
took place when power was decen-
tralised ..... . 

Shli "ari Vishnu Kamath: When 
";~s that? 

Shri S. K. Dey: .... to the peopj(· 
in these Pa:nchayati Raj institu· 
tions . . . 

Shri Bad Vishnu Kamath: DelugE' 
was it? 

Shri S. K. Dey: .... and after the 
large-scale establishment of coopcra-
thee institutions in the country parti-
'eularly in the set-up after indep?n-
denc(> in India that aJl types of 
people will come in and they would 
'like to subvert these in~titutions. fOl' 
their own purpose, rather than work 
for these institutions for serving the 
('ommunity to whom these institutions 
·belong. 

Shri "ari Vishnu Kamath: On a 
point of or-ier Sir. The word 
<deluge' is destr~ctive. Decentralisa-
tion of pow('r is a constructive pro-
gramme, I believe. 

Shrl S. K. Dey: I would say 'flood'. 

Mr. Deputy Speaker: What is the 
'POint of ord'~r? 

Shri Dari Vishnu Kamath: Just 
11 point of information. 

Mr. Deputy Speaker: The hon. 
Minister rna:, conclude now. 

Shrl S. It. Dey: I will take 5 
minutes more. I asked for Ii hours. I 
'Started at 12.27 P.M. 

Shrl Hart Vishnu I[amath: He may 
-go on till 2 O'clock. 

Shrl S. 1[. Dey: When you have 
-got the community development block, 
the panchayat sarniti or the village 
panchayats a·nywhere in the country 

a.nd if you find that the staff is idling 
for the elected .represenltati ves are idl-
ing, it is not so much because any inhe-
ren t mischievousness of their ch8l'ac:-
ter but it is because they do not have 
enough resources to keep themselves 
busy. J: make a categorical statement 
that wherever enough resources have 
bE:en placed and enough demands 
have been made for work, institu-
tions as well as representatives and 
Government ·functionaries have had 
no time to function in their own w.ay. 
It is only when people are idle even 
in spite of themselves that they tend 
to follow the short cut through bad 
practices. The Fourth Five Year 
Plan will soon be on the anvil. It is 
of the utmost importance that this 
House, interested .as the House is in 
the rural areas and still more for 
their ~peedier development should 
ensure that in the competition bet-
ween di,ffcrent priorities between 
urban and rural areas, the rural 
sector does get its dues. 

1I~ I mention '.d, the Food and 
Agri['ulture Min istry has been strug-
gling on a thankless task for 
years short of the wherewithal for 
fertilisers. iron and steel, cement, irri-
g.ation. credit, insecticides and so on-
almost in every sector. If yOU study 
the system of any country which has 
really had a break-1ftlrough in the 
sphere of agriculture, whether it is 
Japan or Germany or America, you 
will see that an enormous amount of 
investment has been made in the field 
of agriculture. Even in a country like 
Russia. they never wanted to build 
the houses for the people and even 
the roads. In Moscow. you can still 
find within 100 kilo metres k'UtcM 
roads, 'something like what you have 
in India. But in every viIlage there 
you have electrification, because the· 
Russians knew that you cannot do 
modem agriculture, 'You cannot do 
modem industrY, unless yoU electrify 
the villages. Fortunately, the Minis-
ter of Irrigation and Power is trying 
to electrifY the villages as fast as he 
can and his tentative thinking is to 
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[Shri S. K:. Dey] 
electrify another 100,000 villages in 
the Fourth Plan. But if the past is 
any criterioll, he is going to come up 
against great difficulties and obstacles 
ion securing the resources he requires 
for this purpose. Why ask the villager 
to produce food when you do not 
provide him the wherewitJhal? YOll 
expect him to work like a donkey and 
sometimes even worse than that. 
Plenty of resources have to be pro-
vided in the agricultural sector for 
minor irrigation and for distribution 
of fertilisers and implements and 
similarly there will have to be more 
provision for the CQOperative sector 
particularly in the .field of processing 
and marketing of produce both linked 
together. 

Sir, I must state before this House 
that I may be able to, with the autho-
ri:ty of this House, talk to the State 
Government·to strengthen the pan~ 
chayati raj institutions, built up the 
framework and provide the ex-
tension personnel, but this will 
be only the other facade. Without 
proper nourishment for work, they 
will not be able to move or achieve 
what is wanted. Therefore, conside!'-
ably more resources in the different 
sectors which go to strengthen and en-
liven the rural areas have to be found 
even if it means sacrifice to some ex-
tent in some other sectors and I re-
quire the sympathy and the under-
standing of this House in this matter. 

I would like to close by saying a 
few words as to what I expect the. 
hon. Members of this House· to do to 
assist me because ultimately, Mr. 
Deputy.;Speaker, you will appreciate 
that the strength of a Minister in im~ 
plementing a programme dictated by 
the House depends on the understand-
ing and the effectve !JUPport he re-
cieves from the Members in the Par-
liamerrt.-not inside the House only 
but also outside-in the interpreta-
tion of the purpose!l of the pro-
~mme", th~ philosophy and the ob-
jectivesfor which the programmes 
are being Implemented, if democracy 
is to be extended. Lt is I!olJreed with 

minor exceptions like probably my' 
friend Prof. Ranga who does not be-
lieve thl!ot you require democracy at. 
the ground level in order to secure 
democracy here, barring II few not-
able exceptions and understandable-
ones, if democratic prinCiples are to 
be understood by the vast numbers 
of people down below wno are still 
ignorant, who probably yet do not 
know how to sign their names, it is 
necessary that the meaning, the work-
ing and the implications of democracy' 
are properly interpreted. You have' 
a Minister and two Deputy Ministers: 
here. With all the time that we wish 
to devote to this programme it is not 
possible for Us to cover the whole 
country. 

Shri Ranga: Does he not have all 
the paraphernalia of the FOOd and 
Agriculture Ministry? 

Shri S. K. Dey: It is necessary that 
the Members of this House in their 
own constituencies in particular, 
apart from elsewhere, will try to carry 
the interpretation of the meaning of 
the three pillars of democracy. 

Shri Bari Vishnu Kamatb: What 
about your own Party Members? Are 
they not cooperating? 

Shri S. K. Dey: Including the Party 
Members. They are, of course, co-
operating. But we require even more 
than that. 

Shri Range: Is this Ministry a pan. 
of the Government or not 

Shri S, K. Dey: Now, there is somt:-. 
thing which will be of a very great 
interest to this House and I thought 
that I might as well quote, it. We nave-
been talking about Lak Sabha to 
Gram Sabha and from Gram Sabha to· 
Lok Sabha. I have m~e a special 
study of the composition of the Mem-
bers of the Lok Sabha, and the grout> 
from \\1liich they come. In 1982. 
31.7 per cent of the Members in this 

- House were from villages. 
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Shrl Harl Vislmu Kamath: 
ue your sources? Is it Lok 
'Who's Who'? 

What 
Sabha 

Shrl S. K. Dey: Yes, it is from 
'Who's Who'. In 1962, it is 35 per cent. 
As regards occupation, in 1952, 19.1 
per cent of the Members were agri-
culturists; in 1957, it was 24.9 per 
cent and in 1962, it is 29.6 per cent. 
As regards previous association with 
local bodies, in 1952, it was 29 per 
cent. In 1957, it was 42.2 per cent, 
and in 1962, it was 43.2 per cent. 

Shrl Ranga: Now, every Member of 
Parliament is a Member of the· zilla 
parishad. 

Shrl S. K. Dey: Not the Member 
of Parliament. 

Shri Ranga: Yes, Members of Par-
liament also. Now it is cent per cent. 

Shri S. K. Dey: I said 'previous as-
sociation with'. My hon. friend would 
understand. I thought, what 'previous 
association' meant. 

As regards association with co-ope-
rative societies, in 1952. 15.7 per cent 
of the members were associated with 
co-operative societies. In the present 
House, 19.8 per cent are associated 
with co-operative societies. 

Shrl Bartsh Chandra Mathur: That 
is a good profession. 

Shri S. K. Dey: As regards people 
interested in rural development, the 
ft.gure was 17.6 per cent in 1952. 

8hrl Bari - Vishnu Kamaih: That 
may be one of their hobbies. 

Shrl S. K. Dey: It may -be that it is 
a hobby also. In 1962, it .... as 27 per 
cent. 

Therefore, I think that we hav~ 
here those who hold the future 
growth and prosperity and well-being 
and health of the rural areas to 
heart. .. i r 

8hrl Ranga: This is my hon. friend's· 
constituency. 

Shri S. K. Dey: And we should re-
joice over that. I would never be 
satisfied until the rural areas have-
had their complete representation .. 
Whether I happen to be a Minister 
or I happen' to ,be a stranger on the 
roadside, I shall cOlltinue to strugg1&'o-
for it. 

Shrl Barl Vishnu Kamath: My hon. 
friend will conti.nue for another fiJve 
years. 

Shri S. K. Dey: If the gram sabha' 
is to be intimately connected with 
the Lok Sabha-and the gram sabha 
consits of all the adults of the village--
it is of the utmost importanCe that 
from the Lok Sabha impulses must 
travel to the gram sabha, and that is 
where I come again to my hon, friends, 
in Parliament, 

Shri Hari Vishnu Kamath: Let my 
hon. friend not forget the Rajya 
Sabha also. Let him say 'impulses 
from Parliament', 

Shrt S. K, Dey: I would not like to 
add anything further, I have already 
taxed the patience of my hon, friends. 
here, 

An hon. l\Jember: Not at all. 

Shri S. K. Dey: I indulged in this 
because I wanted to give a clearer 
picture, and I wanted to make a com-
mitment SO that the Ministry could' 
be judged today and alsl) tomorrow,. 

Shri Ranta: The hon. Home Minis-
ter also has made a commitment for 
two years. 

Shri S. K. Dey: We can be judged' 
on every item, and We are judged. I 
am very' grateful for all the enco-
miums that were paid to us yester-
day .... 

Shri Harl VIsImu Kamatb: Well de-· 
eerved. 
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Shri S. IL Dey: .... particularly be-
cause as I mentioned earlier it will be 
a source of great comfort to a large 
number of workers in the field who 
will find that the highest organ of 
the people has some sympathetic un-
derstanding of their problems and 

'that even though it has understandmg 
and sympathy. it continues to criticise 
them and will criticise them in a con-
structive way. I have no doubt what-
soever that this year's debate will 
make a .signiflca!tt contribution to our 
progra'mme in co-operation. commu-
nity development and panchayati raj 
I am very grateful to the House, 

Some hon. Members rose-

Dr. Sarojlnl Mahishl (Dharwar 
-North): May I ask one question or 
·the hon, Minister? 

Shrimati l"yotsna Chanda (Cachar): 
On a point of clari.flcation .... 

Mr. Deputy-Speaker: I am sorry. 
.. We have already exceeded the t ;me 
by about half an" hour. 

I shall now put all the cut motona 
,to vote. 

,AI! the cut motions were put and 
nagatived, 

: is: 
Mr, Deputy-Speaker: The question 

"That the respective sums not 
exceeding the amounts ·shown in _ 

· the fourth column of the Order 
Paper be granted to the Presi .. 

,dent to complete the sums neces .. 
· gary' to defray the charges thn t: 
· will come in Course of payment. 
during the year ending the 31st 

· day of March, 1966. in respect of 
the heads of dem;.ads entered in 
the second column thereoI Rgains! 

" ·Df.mands Nos. 1. 2 and 112 rel'~t .. 
in5' to the Ministry of Co~un!~ 

'Development and Co-operation. 

The motion -was adopted. 

[The Motions Of Demands for Grant. 
which were adopted by the 1.ok 
Sabha are reproduced below-Ed.] 

DEMAND NO. I-MINISTRY OF 
CO~ITY DEVELOP~T 

AND COOPERATION 

"That a sum not exceeding 
Rs. 26.40,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965. in respect 
of 'Ministry of Community Deve-
lopment and Cooperation· ... 

DEMAND NO, 2-COMMUNITY 
DEVELOPMENT PROJECTS, 

NATIONAL EXTENSION SER-
VICE AND COOPERATION 

"That a sum not excpcding 
Rs, 5 22,90,000 be granted to til..! 
President to complete the sum 
ne:'essary to defray the charges 
which will come in course of pay-
ment during the year cnding the 
31st day of March, 1965, in respect 
of 'Community Development Pro-
jects. National Extension Service 
and Cooperation'." 

DEMAND NO. 112.-CAPITAL OUT-
LAY OF THE MINISTRY OF 

COMMUNITY DEVELOPMENT 
AND COOPERATION 

"That a sum not exceeding 
fis. 12.83.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March. 1965. in respect 
of 'Capital outlay of the Ministry 
of Community Development and 
Cooperation' ... 


